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ORDER No. A/87451/2018 
 
 
Per:  Dr. D.M. Misra 
 

 Learned authorized representative for the 

appellant sought to withdraw the appeal. 

2. Consequently, the appeal is dismissed being 

withdrawn. 

(Pronounced in court) 

 
(Sanjiv Srivastava) 
Member (Technical) 

  (Dr. D.M. Misra) 
 Member (Judicial)  
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